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[*1.5. RO/BBSR/11017/LA/97/2016/3D]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 19th June, 2026

S.0. 3323(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 5230(E) Dated:17/11/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for Construction of new major bridge over indravati at Km. 302.813 to Km. 303.582 of
NH26 in the district of KORAPUT in the state of ODISHA

And whereas the substance of the said notification has been published in “The Times of India” dated
07/03/2026 , “Pramaya” dated 07/03/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH26 in the stretch of land
Construction of new major bridge over indravati at Km. 302.813 to Km. 303.582 in the district of KORAPUT in the
state of ODISHA

State: ODISHA

|IDistrict: KORAPUT

S1. No.

Survey/Plot Number

Type of Land

Nature of
Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

1

[ 2

[ 6 |

|Taluk: Boriguma

|Village: Aunli

1

878

Private

Paddy-2

0.0283

GOVT. OF ODISHA
878/1686

911

Private

Atal-1

0.1255

RAGHU BHATRA,
S/O-BANDAKA
BHATRA

911/1356

911

Private

Atal-1

0.1416

KHAGAPATI
HARIJAN, S/O-
SURU HARIJAN
911/1352

911

Private

Atal-1

0.0931

SOPHIA BEGAM,
W/O- MAHAMAD
JAFARKADARIA
911/1350

911

Private

Atal-1

0.1214

GOVT. OF ODISHA
911/1344

l911/1199

| |Government

||Nadi ||

0.6568

|lGOVT. OF ODISHA

912

Private

Dangar-1

0.2469

MAHAMAD JAFAR
KADARIA, S/O-
MAHAMAD
GOFAR, HASEN
KHAN , S/O-
HABIBA KHAN
912/2110

912

Private

Dangar-1

0.0567

VISWASHKAR
DEVELOPERS AND
BUILDER PVT.
MANAGING
DIRECTOR,
RANGANATH
MISHRA

912/2116

913/2

Private

Dangar-1

0.0235

GOVT. OF ODISHA
913/2/1758

10

915

Private

Atal-1

0.0061

KOLLHIA
URDHABA
BHATARA, S/O-
BHATARHARILLA
BHATARA,
DAMBARU
BHATARA, S/O-
RAMACHANDRA
BHATARA,
KAMALALOCHAN
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BHATARA, S/O-
BALARAM
BHATARA,
RATANA
BHATARA, S/O-
KAMALU
BHATARA, RAGHU
BHATARA, S/O-
TATAN BHATARA,
GANASAL
BHATARA, S/O-
ARJUN BHATARA,
SIRA DAMBA, S/O-
ABHIRAM
DAMBA, MANU
BHATARA, S/O-
HARI BHATARA,
KARTIKA
BHATARA, S/O-
SARATHI
BHATARA ,
SALIMAN NAYAK,
ROBEN NAYAK,
S/O- JAKAB
NAYAK, SAMA
NAYAK, S/O- HARI
NAYAK , BUTI
DAMBA, JISUDAN
CHRISTIAN, S/O-
ABHIRAM
CHRISTIAN, GURI
DAM, S/O-SUKA
DAM, HANU DAM,
S/O-BALI DAM
915/2

11

915

Private

Atal-1

0.0182

DHANURJAYA
NAYAK, S/O-
MANSINGH
NAYAK

915/3

12

915

Private

Atal-1

0.2032

KOLLHIA
URDHABA
BHATARA, S/O-
BHATARHARILLA
BHATARA,
DAMBARU
BHATARA, S/O-
RAMACHANDRA
BHATARA,
KAMALALOCHAN
BHATARA, S/O-
BALARAM
BHATARA,
RATANA
BHATARA, S/O-
KAMALU
BHATARA, RAGHU
BHATARA, S/O-
TATAN BHATARA,
GANASAL
BHATARA, S/O-
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ARJUN BHATARA,
SIRA DAMBA, S/O-
ABHIRAM
DAMBA, MANU
BHATARA, S/O-
HARI BHATARA,
KARTIKA
BHATARA, S/O-
SARATHI
BHATARA ,
SALIMAN NAYAK,
ROBEN NAYAK,
S/O- JAKAB
NAYAK, SAMA
NAYAK, S/O- HARI
NAYAK , BUTI
DAMBA, JISUDAN
CHRISTIAN, S/O-
ABHIRAM
CHRISTIAN, GURI
DAM, S/O-SUKA
DAM, HANU DAM,
S/O-BALI DAM
915/4

953 Private Paddy-3 0.2267|[BHAGABAN
BHATRA, S/O-
MADAN BHATRA,

Total|| 1.948)| |

[F. No. RO/BBSR/11017/LA/97/2016/3D]
SHAIKH AMINKHAN, Director
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